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BLIAL 945(3).—H=1d TR, Faawor (Hwwn) F199, 1986 & a9 10 & o wfed watawor 

(wToT) STfUfTEm, 1986 (1986 T 29) T U 12 T ITEW (1) & TS (W) I & 13 5 Fa= 
TTereral T AT e g, WA TGhTY S UTGRUT 3 9 WA ohT ST AT B.A1174(3), 
A 18 T, 2007 HT FIETEG I FENEH BT &, e - 

2. IO AT § For T 
() B T 33, 42, 48 I 51 31T I Fafra wfafiedr & @M W HEEn: Feforad 9 Sw 
it sfafeat wlt s, arefe — 

m [ (3) (4) 
“33 | Ho #fm §TRAE W (1) STo JHocko TA 

gefgae fwd, 19, (2) Tfo ST FHAR 08.04.2013 
Ffrafdd 75, fRee- (3) <o Tabwr it B 
110007 (feeil) 07.04. 2018 T 

42 | Ho Ffrade saET (1) =t o T FoT 
TEifaTE, 104, fomm (2) Efo THO TEHRTAT TS 08 .04.2013 
MSEEH Fhod, oS, | (3) o < g s g 
T TE, JRE, 07 .04. 2018 TH 
FITETE - 500020 (377 

TRT) 
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43 0 THE od TR HS (1) & FTEFWT TH TER 
S, o gad (2) %t ST To SR 08.04.2013 
ST, Tt HEES AT | (3) o ARmET wo Tt g 
& WA, FTH IS F 07.04. 2018 Tk 
T, ST (qfEH)- 
421301 
(TETTE ) 

51 | Ao 9 TAATEICE Mg (1) <o 7ew= 310 TN 
fofies, 324,401,402,423, | (2) ot fafa do oo 08.04.2013 
R 424 Afeww e, (3) To Tfa T g 
WS FT F W, T 07.04. 2018 " 
I I, AEAEE - 
380006 (TSI ) 

(@) 58 GTAT 107371 3Y aifed wfafedi & Tad feforad e ST 31 sfafea s wa 

(1) (2) (3) (4) 
“108 |Fo fasmeom  wweedn | (1) 4 Foco AT 

s o fofafes, wie . | (2) st THotwostIaTe 08 .04.2013 
(3) =fo Howo T g 08, fefgae  I=3, 

T - 751016 07.04. 2018 T’ 
(stfean) 

[®1.4.39-15018/7/2003-Fdreawg | 
Tlo Mg 56, FeEHN 

QU : o AT TRA & T, AW F IR FLIA. 1174 (31), TG 18 TOE, 2007 T 
THITE BT TE off AT I Fo HLAM.1530(37) TG 13 fAcET, 2007, HLI. 1811(3F) I 24 
TR, 2007, THL3ATS5 (37), TG 0 SHAT, 2008, H1.AM.428 (37), TG 4 T 2008, H.3T. 865(37) 
@ 11 37w, 2008, HLIALISO4 (3) ARG 31 JOE, 2008, HLI. 2728(3F) TG 25 TG, 2008, 
13T, 1356(37) TG 27 FE, 2009, FHN.3.1802 (37) TG 22, JTE, 2009, FHL.3T. 2399 (1) TG 18 
fada, 2000, FLA 3122 (37) TG 7 fGHIT, 2000 HLI. 3123 (37) TG 7 R 2000 3 FH.3M. 
142 (37) TG 21 S 2010 13619 (37), TIG 19 A 2010, H1.3T.1662 (37) THE 13 JOF, 2010, 
1.371.2390(37) ARG 30 fada, 2010, .M. 2004 (37) TG 8 fadaT 2010, FH.3M181 (37), TG 28 
SGE, 2011, L3692 (31), TG 5 3w, 2011, PLIA1S37 (37), THG 6 IO, 2011, PBL.A1754 
(37), T 28 T@E, 2011, FA. 2609(37) TG 22 TR, 2011, FIA. 264 (37) TG 13 B, 
2012, LI 1150 (1) TG 22 WE, 2012 HNA. 2039 (37) IG5 fGaaR, 2012, HNA. 2802 (37) 
A 27 AW, 2012, A 2850 (37) TG 7 fEEH, 2012, I H1IM.502 (37), TG § 7, 2013 T 
Tl SR T |
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MINISTRY OF ENVIRONMENT AND FORESTS 
NOTIFICATION 

New Delhi, the 8th April, 2013 
S.0. 945(E).—In exercise of the powers conferred by clause (b) of sub-section 

(1) of Section 12 and Section 13 of the Environment (Protection) Act, 1986 (29 of 1986) 
read with rule 10 of the Environment (Protection) Rules, 1986, the Central Government 
hereby makes the following further amendments in the notification of the Government of 
India in the Ministry of Environment and Forests, number S.O. 1174(E), dated the 
18" July, 2007, namely :- 

In the Table appended to the said notification,- 

(a) for serial numbers 33, 42, 48 and 51 and the entries relating thereto, the following 
serial numbers and entries shall respectively be substituted, namely :- 

1) (2) 3) (4) 
"33 | M/s Shriram Institute for (1) Dr. V.K. Verma 

Industrial Research, (2) Dr. Jagdish Kumar 08.04.2013 
19, University Road, (3) Dr. Mukesh Garg to 
Delhi — 110007. 07.04. 2018 

42 | M/s Universal Enviro (1) Mr.T. Murali Krishna 
Associates, # 104 & 105, Libra | (2) Dr. N. Satyanarayna 08.04.2013 
Enclave, RTC 'X' Roads, Prasad to 
Musheerabad , (3) Mr. T. Krishna Chaitanya 07.04. 2018 
Hyderabad — 500020. 
(Andhra Pradesh) 

48 | M/s Sky Lab Analytical (1) Mr. Balkrishna S. 
Laboratory, Chintamani Smruti | Pansare 08.04.2013 
Apartment, Opp. Ganjanan (2) Mrs. Ranjana A. Kulkarni to 
Maharaj Mandir, (3) Dr. Narayan A. 07.04. 2018 
Near Phadke Hospital Degwekar 

Parnaka, Kalyan (W) — 
421301. 
(Maharashtra) 

51 | M/s San Envirotech Pvt. Ltd., | (1) Dr. Mahendra R. Sadaria 
324, 401,402, 423 & 424, (2) Miss. Diti P. Patel 08.04.2013 
Medicine Market Opp. Shefali | (3) Dr. Khyati Thacker to 
Centre, Paldi Cross Road, 07.04. 2018” 
Ahmedabad — 380007. 
(Gujarat) 
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(b) after serial number 107 and the entries relating thereto, the following serial 
number and entries shall be inserted, namely :- 

(1) (2) (3) (4) 
"108| M/s Visiontex Consultancy (1) Mr. B.K. Mishra 

Services Pvt. Ltd., Plot — (2) Mr.N.L. Agarwalla 08.04.2013 
108, District Centre, (3) Dr. K.C. Nathsarma to 
Chandrasekharpur 07.04. 2018” 
Bhubaneswar — 751016 
(Odisha) 

[ F.No. Q. 15018/7/2003-CPW ] 
Dr. RASHID HASAN, Advisor 

Note.- The principal notification was published in the Gazette of India, Extraordinary vide 
number S.O. 1174 (E), dated the 18" July, 2007 and subsequently amended vide 
notification numbers S.0. 1539 (E), dated the 13™ September, 2007, S.0.1811(E), dated 
the 24™ October, 2007, S.0.55(E), dated 9" January, 2008, S.0.428(E), dated the 4" 
March, 2008, S.0.865(E) dated the 11" April, 2008, S.0.1894(E) dated the 31% July, 
2008, S.0.2728(E) dated the 25" November, 2008, S.0.1356(E) dated the 27 May, 
2009, S.0.1802(E) dated the 22nd July, 2009 and S.0.2399(E), dated the 18" 
September, 2009, S.0.3122(E), dated the 7" December, 2009 and S.0.3123(E), dated 
the 7" December, 2009, S.0.No.142(E), dated the 21%' January, 2010, S.0.619(E), 19" 
March, 2010, S.0.1662(E) dated the 13" July,2010, S.0.2390(E), dated the 30" 
September, 2010, S.0.2904(E), dated the 8" December, 2010, S.0.181(E), dated the 
28" January, 2011, S.O. 692(E), dated the 5" April, 2011, S.0.1537(E), dated the 6" 
July, 2011, S.0.1754(E), dated the 28" July,2011 S.0.2609 (E) dated the 22nd 
November, 2011, S.0.264 (E), dated the 13" February, 2012, S.0.1150(E), dated the 
22nd May, 2012, S.0.2039(E), dated the 5™ September,2012, S.0. 2802(E) dated the 
27" November, 2012 and S.O. 2850(E), dated the 7" December, 2012 and S.0. 592 (E), 
dated the 8" March, 2013. 
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